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CALLING A'rl'ENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE. 

REPORrED SCARCnY OF DIESEL IN U.P. 
ANI) O'I'HICR PARTS 01' 'l"B:£ COUH'l'RY 
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~~~~~~~ 
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THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI p. C. SETHI): Sir. Honour-
able Shri Jalil Abbasi and four other 
Members have drawn attention re" 
earding the reported scarcity of die-
sel in U.P. and other parts of the 
country resulting in a serious crlSlS 
for the farmers. The position is in-
dicated below: 

The system of monthly allocations of 
High Speed Diesel (HSD) to different 
States and Union Territories was first 
introduced from October. 1979. This 
worked satisfactorily and during the 
monsoOn months in this year the State 
Governments withdrew the regulatorY 
measures due to adequate availability 
of the product and a slum in demand. 

During the last week of Septmeber 
this year, there was a sudden spurt 
in demanct largely due to panic buying 
following the outbreak of Iran-Iraq 
war. In order to e1fectively control the 
situation the State Governments were 
asked in October to regulate the dis-
tribution of diesel once again giving 
the highest priority to agriculture. 

The allocations of diesel for the 
months of October to December 1980 
have beeI;l _ made at a level 5 per cent 
higher than original allocations of the 

product in the corre8PODdiDa months 
of the previous year. Ad-hOC extra 
allocations were also made from time 
to time to different states as per their 
requirements.. Thus. the allocations of 
HSD for October and November, 1980. 
were increased from 684,000 tonnes 
and 736.000 tonnes by 14,000 tonnes 
and 40.000 tonnes respectively. The 01'i-
ginal allocation for the month of Dece-
mber, 1980, was 757.000 tonnes which 
has been further increased by 52,000 
tonnes to the needy States. 

In order to ensure availability of 
t'he product, required import. have 
been made and with constant li-
aison with the Railways sufftcien t 
movement of the product has b~n 
maintained tor all the States. Road 
movement, where necessary, bas nlso 
been augmE!'llted. 

As regards Uttar Pradesh, the ori-
ginal allocation of 78.800 tonnes of 
HSD for october. 1980 was rais~ by 
3,200 tonnes. The November and De-
cember allocations have been main-
tained at very high levels ot 94.000 
tonnes and 92,000 tonnes respectively. 

The situation of all the states is 
moniltored on day-to-day basis and 
where necessary ':luther product is 
provided. 

I would like to assure the Hon ble 
lV.l.embers that there is no shortage of 
the product in. the country. We have 
sufficient stOCks and, if required, fur-
ther imports would, be made. I J'l".ay 
once again stress that the distribution 
of HSD within the States is done by 
the State Governmentl Who have been 
repeatedly.impressed UPOn to give the 
first priority in the allocation of leD 
fOr agriculture and to ensure that agri-
cultural requirements dO not suffer on 
account of an,. other constraints. The 
State Govemments have also assured 
US in the meetings recently taken with 
the Secretaries of the State Govern-
ments that there is no problem of 
supplies for agriculture, as requiSite 
allocations have been made tor that 
sector. 
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Dr. SubTOmcatdam BtDOm'll thea left 

the Hoeue. 
:MR. DEPUTY-8PEAKER: Mr. Kaz1 

Jalil Abbui ...• 
(Interruptions ) 

SMaI DHANIK LAL MANDAL: A. 
a protest against your ,behaviour, I 
walk out, Sir. 

Shri Dh4nik LIlt MandaI and ,ome 
OtheT hon. MembeT. then lett ,the 
House. 

MR. DEPUTY SPEAKER: Mr. Kazi 
JalU Abbasi. You please put your 
questions .... 

(Inten'UPtions) . 

DR. SUBRAMANIAM SWAMY 
(Bombay North-East): On a point ,j'f 
order, Sir. Rule 360 says: 

I -The Speaker may himself, or 
on a point being raised or On a re-
quest made by a member, address 
the House at any time 0:1 a matter 
under consideration in the House 
with a view to aid members in 
their deliberations. and such expre-
ssion of view. shall not be taken to 
be in the nature of a decision." 

SHRI K. LAKKAPPA (Tumkur): 
Sir, how do you allow a point of or-
der during Call 'Attention? It is a con-
vention in the House £hat during call 
attention no points of order are 
allowed. When we raise from this 
side, you do not allow. How dO you 
allow him to raise, Sirr-' 

MR. Deputy-Speaker: Does it re-
late to the call attention, Dr. Sub-
nlmanium. Swam.y? 

DR. SUBRAMIAM SW.AMY: It re-
lates to the business before the House. 

MR. DEPUTY-SPEAKER: No, no. 
This is Call Attention. It has nothing 
to do with it. 

Mr. Kui Jalil Abbasi. 

DB. SUBRAMA.NlA¥ SWAMY: Sir, 
as a protest I walk out, Sir. 

• -Not recorded. 

SHRI K. MAYATHEVAB: (Dindi-
gul): Mr. Deputy Speaker, Sir, yester-
day I was also present on the atroctiy 
of .... --

SHRI K. MAYATHEVAR: (Dandi-
not go on record. 

Mr. Kazi Jalil Abbasi. 

SHRI NIREN GHOSH (Dum Dum): 
I have walked out and come back. 

SHRI K. MAYATHEVAR: •• 

MR. DEPUTY -SPEAKER: It will not 
go On recor4. 

-rr 1In .. ) Qf~)"i ".mr : ~ 
iift, q \ill ~ ~~ ~ mn 
t, ~ if; ~ if ~1 'iiT it ~ ~ 
~ : 
"I may once again stress that the 

distribution of HSD within the States 
is done by the State Governments who 
have been repeatedly impressed Ilpon 
to give first priority in the allocation 
of HSD for agriculture." 
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SHRI NIREN GHOSH (Dum Dum): 
Sir, the policy of the Government on 
Oil has been a disastrous policy tor 
our country. Would the hon. Mini-
ster tell us that there has been a scar-
ty of diesel or scarcity of petrol pro-
ducts? A huge amount of foreign ex-
change has already been spent and 
more wm be spent in the coming 
montlis for importing Oil and petro-
leum products. Why have you given 
up tile idea of coal based industries! 
Many industries have been converted 
iiifo diese'l base· industries in order to 
give Indian money on a platter to the 
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forelln multi-nationals. Now, would 
YOU Teverse this poliCY 80 that the 
precious foreiln exchange can be 
kept in reserve? I know for cer-
tain that many industrial concerns 
would get whatever quantity of diesel 
they want from the depots, for th~ 
petrol pumping stations at a premi-
um of 25 per cent more price. So, this 
is Bold in black-market. I want to 
know whether the hon. Minister is 
aware of this fact Or not. That is 
low diesel is being distributed. Would 
you kindly make a surprise (;heck of 
tho~ depots and pumping stations 
where "blackmarketing is beina clone? 
This practice is gOing On throughout 
the country. Now, there is a big tise 
jn petro] priCe and over and above 
that a good percentage of excise duty 
is a180 added. The Govel'lnment should 
cut the excise duty so that the price 
of diesel is within the reasonable limit 
and the commOn man and the agri-
cultrists are able to purchase these 
products. They are nOw forced to pay 
such high prices. The Government 
must make serious efforts to do away 
with the blackmarketing in diesel. 1 
would like to know whether for this 
purpose you would introduce rationing 
system for diesel throughout the 
country with proper book-keeping 
and proper check-up. So, that diesel Or 
petrol cannot be sold in the black mar-
ket as it is being done nqw. This would 
also ensure adequate supply to the 
consumers. 

Further, is it also a fact that you 
have allotted different quantities of 
diesel to different States in 6 discrmi-
natory manner? Whereas SOme States 
have got one lakh tonnes of diesel 
.Per month, some states get as less as 
·34,000 tCII."'lnes. For example. though the 
demand for diesel in West Bengal is 
85,000 tonnes per month minimum, nnd 
they were getting 65,000 tonnes, now, 
you are giving them only 55,000 tonnes 
per month. I' have myself seen \Vith 
my OWn eyes very long queues at the 
'diesel retail outlets of trucks and lor-
ries. Sometimes these lorries do not 

'ply for two or three days for want of 

diesel. These queues are very very 
lonl . It this is what has bappened in 
West Bengal, obviously, it would be 
the case in other parts of the country 
also. You have made a mess of the 
whole distribution system of diesel 
a.ld petrol. 

I do not know why you have ell-
gaged 34 foreign countrIes for uil ex-
ploration in the country. The country 
has been divided in them. A very 
little work has been left for the ONGC. 

Will you give 81:1 assurance that 
though there is a hike in the OPEC 
prices of oil. the price of die~el will 
not be raised further so that it remains 
within the limit of purchase by com-
mon people? Whereas the States are 
complaining of diesel shortage, on the 
contrary you are saying that you have 
supplied them the sufficient quatities. 
It is an untrue statement. 

As I said, in order to ens:.J.re pro-
per and adequate distribution _of diesel 
would you introdUce rationing of di-
esel and would YOU give up dieselizat-
ion on a vast scale? Will Vou keep 
on to coal, whrever you can? 

SHRI P. C. SETHI: I may draw the 
atention of the hon. Member t.o the 
fact that whereas West Bengal got the 
allocation of 43,746 tonnes of diesel in 
the month of November, 1979, we gave 
them 45,900 of diesel in November 
1980. Therefore, to say that 5 per 
cent growth rate formula has not bee.",) 
applied to West Bengal is not correct. 

I would also like to iDform his that 
when the Chief Minister of West Ben-
gal saw me in this con'aection and I 
made the allocation from 45,000 to 
50,000 tonnes. he was more than satis-
fied. Then came a further request and 
I raised it from 50',000 to 54,000 
and noW the Chief M~nister is absolut-
ly satisfied and if there is a com-
munication gap between you and !lim, 
I cannot help. 

SHR1 NlREN -BHOSH: The State 
Transport Minister told me a few 
days ago that they were getting a 
supply of 65,000 tonnes; tbat has 
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been reduced to 55,000 tonnes and it 
is very difticult to manale with that. 

SliRI P. C. SETHI: The Chief Min· 
ister was more than satisfied with the 
allocation which I have made to him 
and with the surplus quota ,vhicb 1 
have given. But, if there is any diffl-
culty, if the Bengal Govemmen t comes 
forward with any fUrther request of 
any ad hoc allotment, we shall deft-
nitel3l consider it. 

Sir, as foar as the question of ra-
tioning is concerned. I ha"e said it 
mare than once that we are not in 
favour of any rationing. It creates 
more problems. It creates a scare. 
The panic buying starts and the black-
market also starts. Therefore. as far 
as possible. as far as we can try to 
tide over the difficulty, we would not 
intrc0.uce rc:tion!n~ i!1 this item. 

Sir, as far as the distribution to the 
various areas is concerned, I fully 
agree with the Hon. Member that the 
dieselisation of the variOUS units and 
even of the Railways, should be consi-
dered from the point of view of the 
national requirement. The only ans-
Wer to change of dieselisation is not 
gC'ing back to coal because that would 
lessen the speed of the trains. The onlY 
answer to the removal of dieselisation 
is the electrification of the track and 
that can alone help. 

But, as far as the industries are con-
cerned. 1 would like to remind the 
Hon. Member that we are trying to 
cut the fuel oil which is required by 
the industry and requesting them to 
USe coal wherever they can but, on 
account of transport bottlenecks, many 
of the industries are not in a position 
to get coal in time and, therefore, for 
eJCample, the Dhuvaran Power stations 
at GUjarat, has not been able to switch 
OVer only because coal cannot reach 
them. However, the situation is im-
proving and We are trying our best 
10 replace fuel oil. wherever Vie can. 

Sir, as far as these ('ompanies are 
concerned. I would again like to re-
quest Mr. GhOSh that he bas to 8ee 

the whole problem from a very broad 
perspective because the consumption 
of petroleum and crude today is in tbe 
vicinity 01 about 33 to 34 million ton_ 
neS but, at the speed at which "·e are 
increasing our demand and tbe 8l'owth-
rate js coming up, by the year 2000. 
we would be in the vicinity of about 
93 million tonnes and, therefore, our 
problem is that we will be completely 
exhausted and drained if we do not 
prodUCe oil resources and it is not only 
the question of producinl oil res;>ur-
ces. but producini it In time, so that 
'We can meet the requirement of the 
country. It does not necessarily mean 
that We should not try to conserve and 
check the growth-rate which is increa-
sing at a fast pace. but the same time 
research for oil is absolutely essential. 
There may be difference of opinion. 
There may be difference of outlook. 
But, the Government has taken a deCi-
siOn that these companies must be in-
Vited and we should increase the 
search for oil in a big way. 

Sir, as far as the price-hike is con-
cerned, the question of any assurance 
or any declaration whether price rise 
is coming, or any assurance that prke 
rise would never come, is not possible, 
becauSe it does not revise because of 
the calling attention notice. 

sr)o ~ h f~ (9tI"U ) : ~. 
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m 'ITtff ~;it ~~ ctT • 
"fiT cmtffi' ~ ;j1f ~ ~Tlr fcfi1fr t, 
'lh: ~ ~ ~ it; tmf f, ~iJi'T 
~ ~ lim GfiT "'"" ~F- ~ 
~ ~ Ai 20~T ~ ~ 
~ ctr m ~gq'1J' it If, ~ 
~ ~ 1f1n' '" fct; tqR Sf" it; cm~ if 
~;riT~t qR~~it~ 
~ cm:arlftl wt~ 
~ q it ~ if,r ifF" ;wi1ft' t .m: 
fcm';rl if ctn$l' ~ t I ~ 
~ ~: ~ 1ffi!IT if wt~~ ;fi\''' 
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1%.17 hi'll. 

~GARH MUSLIM UNIVERSITY 
(SECOND AMENDMENT) BIiL 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. B. 
CHA VAN) : sir, I beg to move for 
leave to withdraw a Bill further to 
amend the Aligarh Muslim University 
Act. 1920. 

MR. DEPUTY-SPEA~: 

moved: 
Motion 

"That leave be ~ranted to with-
dra w a Bill further to amend the 
Aligarh Muslim University Act. 
1920." 

DR, SUBRAMANIAM SWAMY 
(Bombay Nor.th-East): Sir, I beg to 
leave of the House to oppose the with-
drawal of the Bill. I will explain, The 
Aligarh Muslim University is a very 
important institution. It is an institu-
tion of national importance, and we 
would like to see it flourish. When the 
Janata Government was in power, we 
brought in a Bill which was, in effect. 
to satisfy the aspirations of the stu-
dents of that University and, in parti-. 
cular. the community of Muslims who 
regard this as a very important centre 
for them. Earlier on, when the pre-
vious Indira Gandhi Government was 
there. some amendments were brougbt 
in, which made them very unhappy. 
And, therefore, in order to remove that 
unhappiness, we bro~hi in a Bill. 
Then the HouSe was dissolved, and 
the whole thing lapsed. 

Now, this Government has already 
brought two Bills. It brought in one 
BilL withdraw it and brought in .an-
other. Now, they are withdrawing h. 


